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Noiification of Prasar Bharati Act

1523, PROF. SAURIN BHATTA-
CHARYA : Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state :

(4) what are the reasons for the delay
in notifying the Prasar Bharati Act so that
it can be implemented ;

(b) what are the reasons for proposing
amerndments (0 the Act even before it is
implemented ; and

(c) whether the present vaccum in the
fiedd of the governance of the Doordarshan
wilh the reievant provision of Prasar Bharati
Act is making it an extension of Broad-
casting Depariment making nugatory of the
concepl of aulonomy for programme pro-
duction staff of the Doordarshan 7

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K. P. SINGH
DEO): (a) and (b) Government are consi-
dering certdln amendments to the Prasar
Bharati (Broadcasting Corporation of India)
Act, 1990, before the said Act is brought
into force, with a view {o obviating opera-
tional difficullies when the Act becomes
operational, “

(c) No, Sir. Doordarshan egjoys function-
al autone my even todsy.
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High level Commiitee to Review the
Functionlng of Media Units

1524, SHRI SURESH KALMADI :

SHRI GOVINDRAO RAMRAO
ADIK :

Will the Minisler of INFORMATION
AND BROADCASTING be pleased to

state :

(a) whether the high level committee sot
up by Government to review the functioning
of Public Sector media units has submitted
ils report; and

(b) if so, what are the salient features
of the report?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K. P. SINGH
DEC): (3 and (b) The High Level Com-
mitiee set up by the Government to study
the aspects relating to the services and
cadres of all the media units and orga-
nisalio;s of the Ministry of Information
and Broadcasting and  suggest remedial
messures, did not include the only public
Sector  Undertaking, ie. National Film
Develcoment Corporation under this Minis-
tiy, within the purview of its study.

'The Salient features of the Report of the
Commiltee relate to services and cadres
under the Ministry of I&B and reorganisa-
v of its various media units, training of
tlie personnel and delegation of administra-
tive and financial powers.

Proposal to Produce Teleflms

1525. SHRI SANTOSH KUMAR SAHU :

Will  the Minister of INFORMATION
AND BROADCASTING be Pleased to
state :

(a) the number of proposals to produce
ieiefilms hat have been received and duty
recommended by cach Doordarshan Kendra

i of the country during the last three Years,

uumber of them cleared so far, the number
of them rejocted tnd the number of them
still pending for final decision; and



